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OpEN coua 
IN THE CB\Jf r AL A.i..MINI sf ti.AI I VE r n.IBLNAL' ALLAHABAD 

Allahabad : 1..ated this 28th October, 1999 

Original Application No.943 of 1998 

.Lis tric t ; 61\kLla 

(pHA!v'l :- 

Hon, bl e ir , S.i. Eay al, A. M. 

Hons ble Mf • .R12fiq Uddin, J ,M , 
Kaushal Kumar singh, 

son of sri sheo L\I ar ai n si ngh, 

Resi aent of village Gaighat, 

Post Office Rudrapur, 

Li.strict Ballia. 

( sri RN Oj ha, Advocate) 

• • • • Applicant 

Versus 

1. Union of Indis through secretary (Post) 

Ministry of CQnmunication, Lak Bhawan, 

sansad Marg, New .J.:elhi. 

2. superintendent of Post Offices, 

Balli a. 

3. .J. strict &npl Oym ent Officer, 

Balli a. 

( sri Amit sthale1<.ar,/sri KP singh,Advocates) 

• • • Responaents 

ORµER,OraU 

By Hon• ble Mr. s. w;al, A,M, 

This application has been filed for a direction 

to the responaents to consider the candidature of the 

applicant for the post of El.BPM udrapur, Ballia. 

2. I'he facts mentioned by the a pp.Li.c an t are that 

the vacancy for the post of EwPM tludrapur arose and 

the responctent no.2 initiated recruitment pr oc ess for 

~ponsoring the names of suitable can di dates, The 



-· 

- 2 - 
last date for the receipt of application frc::m the 

k/ 
candidates was :.11-8-1998. The applicant after c~ing to 

kno.iv of this directly applied for considering him 

for the post through an application addressed to the 

1)..strict Magistrate Ballia and the Superintendent of 

post uffices, Ballia. The applicani:. also claims that 

he submi ttect an application to the office of responctent 

no. 2 within time. 

3. That a di.rec ti on ofthi§ court to the. respondent 

was to cons.iaer the name of the applicant alongwi th 

other canai.ctates.. The responctents were furtb.her pr ecu.l uc e. 

t r cm aeclaring the results. 

4. The responaents aptar. to have forwarded the 
J.. 

application of the applicant to Sub Livisional Inspector 

( Post) for scrutiny and verification. It has also 

been mentioned that the application has been considered 
/_very 

but at what stage is not,t_clear. )[xfx:x~~ 
If the responctents have c onsictered the applicant 

alongwi th the other candidates sponsored by the 

Emplcyment Exchange for selection to the Post of 

EIB M by the superintendent of post Of f.i c e s , we 
~ l1V'M L 

permit the results to be d ec Lar ed ~- the candi.aate,- 
"' 

who m.ay, have beens elected as a result to be 

appointed. 

5. The Lnt era.m oraer thus stands vacated. fhere shall· 

be no order as to 


